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(a) whether it is a fact that the waiters 
serving in the Railway Caterina for the 
last more than five years are stin serving 
on ad-hoc b~sis/daily wqes; 

(b) if so, whether it does not amount 
to violation of the Government directives; 
and 

(c) if not, the steps Government propose 
to tuke to regu1arise their employment? 

THE MINISTER OF RAJLWAYS 
(SHRI BANSI LAL): (a) There arc 
Commission bearers working for the 
Railways for more than five years. 

(b) and (c). A decision was tuken in 
1978 to absorb in phases on regular scales 
of pay those Commission Bt"lTcrs who 
were working on the Railways at that 
time. Uptil now Hbout 2000 Commission 
Bcarer'i have been rcgulariscd on the 
Indian Railways. 

Reconsideration for a Four-Lane Bridge 
across River Krishna in Andhra Pradesh 

2565. SHRI BEZHWADA PAPI 
REDDY: Will the Minister of SHIPPING 
& TR!\ NSPORT he pleased to stale: 

(a) whether Government h;.'vc approved 
a two-line KaJ1ak~durga Bridge across the 
river Krishna ne.tf Vijayawada on National 
Highway No.5 in Andhra Prade'th; and 

(b) if so, whether Government propose 
to rccon~ider the decision at the earliest 
to make it four-lane bridge in view of 
heavy traffic and the proposal of the 
Government of Andhra ~radesh ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI) : (a) Yes, 
Sir. 

(b) The new two-lane bridge under 
construction will supplement the existfng 
two-lane barragc-cum-rond bridge. As and 
when the traffic justifies another two-hne 

. bridge, this would be considered depend­
ing upon the availabiJity of funds for the 
National Highways and inter-se priority of 
works on the Nationa) Highways in the 
country. 

Financial Alsistance for Construct loa 
of Coastal Road from Tada to 

Itehapuram in Andllra Pradesh 

2S66. SHRI C. SAMBU : Will the 
Minister of SHIPPING AND TRANS­
PORT be pleased to state : 

(a) whether Government have any 
proposal to provide financiaJ assistance for 
construction of the coastal road from Tada 
to Itchapuram in coastal Andhra Pradesh; 
and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z. R. ANSARI) : (a) No, 
Sir. 

(h) Dt)cS not ari5c. 

Allotment of Concessiona) White 
I>rinting Paper to states 

2567. SHRJ JAGANNATH PATTNAIK : 
Will the Minister of EDUCATION be 
pleased to state : 

(a) whether Go'v crnment propose to 
incrl'a~c the allolm~nt of white printing 
p.lp(.f to States in 1l)~~5-86; and 

(b) if ~(', the details regarding qULlntity 
of such paper, in mdric tonn~s approved 
in favour of Orissa in 1935-86? 

THE MINIS 1 ER OF EDUCATION 
(SIJRI K. C. PANT) : (a) and (b). Alloca­
tion of conct.ssional white printing paper 
is made on quarterly basis and not on 
yearly basis. State-wise allotments for 
the first quarter i.e. April-June 1985-86 
have been issued. The State of Orissa 
hlls been allotted 1058 MTs of concessional 
paper during the said quarter. 

The question of increasing the allocation 
of conccssienal paper to Statcs/UTs 
induding the State of Orissa for the 
subsequent quart~rs of the year 1985-86 
is dependent on the quantity of paper to 
be made avaibbJe by the Ministr)" of 
Industry. 




